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FT.3M. 278(37).—TPT TSTHTT ATATTH, 1956 (1956 T 48) it &TeT 3 o @< () FTT W& AR
FT TART FId gU, g G 6 T wiad (2) | eataa ey e aoea sfgar, s sfamrg,

T TSTHRT, TIFHIES 1 ATIFA FLAT g1 ) SATAHTRF TS H 6 ATSGAAT 6 TH1 01 T F TATAT
Y q I AT F qga U TTTAFTLT F FTAT 7 (Aoariad F2 & forg qer iy & =7 § 7gi dow
ST 3 v & Rt & oqfy . 284.5 & B 289.433 (Rstraa 3t Bt 0/000 & Y. 7/180) o
AT (AEE/AR o9 Af?) F T TP T9EE 89T TAUE-81 [T TAUE-227] & WESieT
FTATH T AT o AT % forw, afiemrg s § w@EmE, T6ge ST =91 |

402 G1/2025 @)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

LA
AT ST § T TSR 9&d1 81 (TUHT NH-227) & d@aier # faherieiex as sgfar = stfémrgm)
284/500 & .41, 289/433 (ITEuTe fTTE 3=t fohet. 0/000 & . 7/180)

HUF  GEH THARET | A T T e & T HT ATH e T ATH
qeqr IEERU L1k
1 2 3 4 5 6 7
1 TESARA, | | Jfaerg | afEre AT 1 et (€52
TAT, UAUH, | TSHT .
2
REETEE T SR
NH81 3 | TATATIEHAATT X
ERER ] 4 FERIATTICAHIAA
284.5
T Rt
289.433
SEA
[T, &. 11015]
a9 o, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th January, 2025

S.0. 278(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act, 1956
(48 of 1956), the Central Government hereby authorizes the Special District Revenue officer, Land Acquisition,
National Highways, Pudukkottai mentioned in column (2) of the Schedule annexed here to as the competent authority
to perform the functions of such authority under the said Act with effect from the date of publication of this notification
in the Official Gazette, in respect of the stretch of land for formation of Bypass to GangaiKonda Cholapuram (Design
Chainage Km. 0/000 to Km. 7/180) from Km. 284/500 to Km. 289/433 in Kallagam to Meensurity section of NH-81
[Old NH-227] for building (widening /two lane with paved shoulder / four-laning, etc.), maintenance, management and
operation of the said National Highway in the State of Tamil Nadu, as specified in the schedule below:-

SCHEDULE

Acquisition of land in respect of National Highway No. 81 (old NH-227) in the State of Tamilnadu on the
stretch from Km. 284/500 to Km. 289/433 (Bypass Design Chainage Km. 0/000 to Km. 7/180).

Sl. CALA Stretch | State District Taluk/Mandal Name of the Village
No.
1 2 3 4 5 6 7
1 SDRO, LA, NH, NH81 TAMIL Ariyalur Udayarpalayam 1 |Kundaveli (East)
PUDUKKOTTAI KM NADU
284.5 TO 2 |Muthuservamadam
KM 3 |Elayaperumalnallur
289.433

4 |Kuruvalapparkovil

[F. No. 11015]
ABHAY JAIN, Director
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